$~46
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(CRL) 1656/2021
LALIT VERMA . Petitioner
Through:  Mr. Chayan Sarkar, Adv.

VEersus

STATE OF NCT OF DELHI & ORS. ... Respondents
Through:  Ms. Nandita Rao, ASC for State with
Mr. Amit Peswani, Adv. with Sl
Narender Pal, PS Crime Branch.

CORAM:
HON'BLE MR. JUSTICE ANISH DAYAL
ORDER
% 09.09.2024

Hon’ble Judge is on leave today.
Re-notify on 24" January 2025.
Order be uploaded on the website of this Court.

By order

Court Master
SEPTEMBER 9, 2024/sm

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 17/04/2026 at 11:54:59



